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STATUS PAPER ON CAPACITY UTI-
LISATION AND MANPOWER REQUI-

REMENTS IN PUBLIC SECTOR 
UNDERTAKINGS

251. SHRI PRAKASH BAPU VASANT-
RAO PATIL • Will the PRIME 

MINISTER be pleased to state :
(*) Whether the Union Government 

have decided to prepare a status paper re-
garding optimum utilisation of installed 
capacity and manpower of different Pub-
lic Sector Undertakings; and

(b) if so, the details thereof 0

THE MINISTER OF STATE IN THE 
MINISITRY OF INDUSTRY (SHRI P.K 
THUNGON) : (a) No, Sir

(b) Does not arise.

SUPPLY OF RICE AND EDIBLE OILS 
TO MAHARASHTRA

252. SHRI PRAKASH BAPU VASANT-
,  _  KAO PATIL : Will the Minister

of FOOD be pleased to state :

(a) whether nee and edible oils were 
supplied to Maharashtra during Decem-
ber, 1990;

Rice
Wheat

DECONTROL OF MOUSSES

253. SHRI PRAKASH BAPU VASANT* 
RAO PATIL : Will the PRIME MINIS-
TER be pleased to state :

(a) whether the Government propose to 
decontrol molasses;

(b) if so, the details thereof; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND 
FERTILIZERS (DR. CHlNTA MOHAN) :

(a) No, Sir.

(b) and (c) The present policy aims at 
ensuring availability of molasses to distil-

(b) if not, the reasons therefore; and

(c) the details of the demand received 
from Maharashtra for various food grains 
and the quantity supplied 7

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI TARUN 
GOGOI) • (a) and (o) A quantity of
45,000 tonnes of rice was allocated
r<> the Government uf Maharashtra 
for the month of December, lifcX)

Allocation of Imported Edible Oik 
under the PDS to States|U rs, including 
Maharashtra, has been suspended from 
Aprd, 1991 due to inadequate stork of
imported edible oik with STC and stop-
page of import on acount of foreign ex-
change constraints. Maharashtra Govern-
ment had requested for 15,000 tonnes of 
Palmolein in December, 1990. However, 
,m adhoc allocation of f>00 tonnes has 
been made to Mahaiashtra in June, 1991 
out of residu.t) stock ot imported edible 
oils with STC

(c) The demand, allotment and offtake 
of nee and wheat in respect of Maharash-
tra for the month of December, 1990 is 
as under —

Demand 
52 0 

100.0

Allotment 
45 0 

100 0

(003 tonnes)
Offtake 

47 T 
96.1

kries foi production of indnstral alcohol 
at reasonable prices.

SUPPLY OF FOOD GRAINS AND 
PALMOLEIN TO KERA1.A

254. SHRI RAMESH CHENNITHALA 
SHRI K. P UNNIKRISHNAN :

Will the Minister of FOOD be pleased to 
state *

(a) the quantum of ricc, other food- 
ci.ins, palmolein and sugar allotted and 
delivered to Kerala for public distribution 
in the last quarter of 1990, month-wise 
and from January to June, 1991 month* 
wise;

(b) whether the Kerala Government 
had demanded higher allotment;



tl fVHimi Answers ASADHA 2b, 1913 (SAKA) Written Answers t l

(c) if so, tbe details thereof; and

(d) whether the Government p opose 
to increase the allotment in the near fu 
ture t

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI 17VRUN 
GOGOI) (a) A statement giving the 
required information is attached

(b) to (d) RICE AND WHEAT The 
State Government has demanded alloca-
tion of 1 60 lakh tonnes of rice and 2S000 
to 30000 M T  of wheat per month The 
allocations of rice and vhsat for P D S  
ire supplemental to open market avail 
abdit* and arc not meant to meet the tn 
fire demand of a State The illocdtions 
ire made on a month to month basis 
taking into account the overall avaihbuty 
j |  stocks rclatne n t“cK of various States 
market availability and other related fac 
tors

EDIBLE OILS Government of Koral* 
had requested for allotment of 6,000 MTf 
o! Palmolem in Mann, 1991 No repular 
allocation of imported edible oils under 
PDS to States|UTs has ixen made since 
Apnl, 1991 due to inadequate stock of 
edible oils with STC and suspension of 
import on account of loreiun exchange 
constraints However, an aokoc allocation 
of 560 MTs has been made to the State 
m June 1991 out of the residual stock 
with STC Allocation of imported edible 
oils under PDS to StatesJUTs including 
k u a l i  will depend upon the availability 
of foreign exchange for m port of edible 
oils

SUGAR The allotment of sugar to 
most of the States|UTs is ru d e  on the 
basis of a uniform norm of ensunng mini-
mum 425 gnu per capita monthly avail-
ability for the projected population as on 
1-10-1986 These norms arc effective from 
lv Februra> 1987 No request for higher 
allotment was received from the Govern 
men! of Kerala dunng the current year
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